83 . Written Answers

Jlakhs of rupees being paid as free to
M/s. Kumar Textiles, Bombay?

THE MINISTER OF COM-
MERCE AND STEEL AND MINES
(SHRI PRANAB MUKHERIJEE):
(a) and (b). Some oY the Subsidiary
Companies of the NTC have engaged
this firm as their agents for sale of
their products through DGS&D and
other Governmental agencies. The
firm is charging fees ranging from
1-1/2 f)er cent to 3 per cent of the
net value of the goods contracted
and supplied.

(c) NTC (Holding Company) and
only two out of nine Subsidiary Com-
panies of NTC are having their liai-
son offices at Bombay and Delhi.

(d) The services rendered by the
Agent have been useful to the NTC.

29 03.
~TTT % :
") *ISqT
% T
(&2
A ATra VNr “qr
(Gir) Triit™ ~ ffin? "
M A vrix A fn'ir
Tiqf ;
(i) 5 TaN-'TTY
A JWT At ?27rk
(/\) fl"R AN AN

2%qr

SEPTgMBEE 4, 1981

Written. Answwf 418

vTfw 2ar mrV
(«f> 5mid (M A
% fH=mIW VI
11 TR  %r
1if» 7Rt m
IFiTn

2rk  JTNrfYN  -tr o T Tife,-wl
fAqr ~Mni T 1

THICE
2irAN ApnoA AIPYFIT Ii
"2 Zn” % JTsprStt K qTAMFE.
w ff ft r “rwef

Export market in Latin American
countries

2904. SHRI VIRBHADRA
SINGH:

SHRI R. P. GAEKWAD:

Will the Minister of COMMERCE
be pleased to state:

(a) whether it is a fact that during
his recent tour oI Latin American
countries, he found prospects to esta-
blish our markets for exports there;
and

(b) if so, what steps are being pro-
posed to be taken to establish the
export markets there?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHED ALAM
KHAN): (a) and (b). Commerce
Minister had visited Argentina and
Brazil from 27th to 31st July, 1981.
Besides holding a Conference of
Heads of Missions and Commercial
Representatives matters relating to
bilateral trade were discussed with
the respective Governments. Discus-
sions were also held with the mem-
bers of trade and industry in these
countries. In order to establish ex-
port markets in Latin America, Gov-
ernment are encouraging contacts
between the Indian Industries ' and
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their counterparts in Latin America.
Study-cum-Sales delegations are also
be”g organised. The Federation of
Indian Chambers oI Commerce &
Industry have entered into arrange-
ments for setting up joint institutional
mechanism for the exchange of in-
formation relating to trade. Efforts
are also being made to explore the

possibilities of establishing appro-
priate  shipping linkages between
India and Latin America.
Import of Cocoa
2905. SHRI E. K. IMBTCHI-

BAVA: Will the Minister of COM-
MERCE be pleased to state:

(a) what is the internal requirement
of Cocoa and which are the com-
panies producing cocoa products;

(b) whether producMon in Kerala
is sufficient for the internal consump-
tion;

(c) if so, the reasons why Govern-
ment of India issued licence for irii-
pori ol cocoa at the cost of poor
Kerala farmers; and

_ fd) whether Government are aware

that the Cocoa produced in Kerala
~and Karnataka Stages does not con-
*tain acidity and vested interests are
making false propaganda to the de-
triment of the farmers and the na-
tional interests?

THE MINISTER OF COM-
MERCE AND STEEL AND MINES
(SHRI PRANAB MUKHERIJEE):
(a) The estimated internal require-
ments of dry cocoa beans during
1981-82 will be around 2,000 metric
tonnes. The major consumers pro-
ducing cocoa products are:

Mjs. Kaira Dist. Cooperative*

Milk Producers Union 1.td., Anand.

M|s. Cadbury India Ltd., Bom-
bay.
Mis. Sathe Biscuit & Chocolate

Co. Ltd., Pune.
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Dr, Writer’s Chocolates & Can-
ning Co., Bom,bay.

M[s. Jaga”jit Industries Ltd.,

Hamira.
MJs. HMM Ltd., Nabha.

M]|s. Cocoa Products & Beverag-
es Ltd., Madras.

Mis. Alvitone
Madras.

M|s. Food, Fats
Ltd., Tadepalligudam.

Laboratories,

& Fertilisers

(b) to (d). While indigenous pro-
duction of cocoa beans is sufficient,
it was considered advisable to allow
a small import of cocoa beans for
blending purposes to help current
operations of the industry with a
view to maximising demand for In-
dian Cocoa pending scientific investi-
gations leading to sophisticated tech-
nology, technical know-how and pro-
cessing skills in regard to acidity con-
tent oI Indian cocoa, and thereby
eliminate even small import of cocoa
beans.

Requirement, production and import
of natural rubber

2906. SHRI M. RAMANNA RAL
Will the Minister of COMMERCE
be pleased to state:

(a) the annual requirement of
natural rubber to Teed the industries

in India;

(b) the to*al production of natural
rubber in India;

(c) what is the share of Kerala
State; and

(d) what is the quantity of natural
rubber imported annually?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
(SHRI KHURSHEED ALAM
KHAN): (a), (b) and (d). The figi®es
of production, consumption and im-





